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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NQO(s). 349 OF 2005

LACHHMAN SI NGH Appel I ant (s)

VERSUS

STATE OF HARYANA Respondent (s)

(Wth appln(s) for permission to file addl. docunents and office report)

WTH CRI M NAL APPEAL NOS. 350 & 351 OF 2005

(Wth office report)

Date: 23/05/2006 These Appeals were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTI CE R V. RAVEENDRAN
( VACATI ON BENCH)
For Appellant(s) M. Gautam Narayan, Adv.

for M. N khil Nayyar, Adv.

For Respondent(s) M. Rajeev Gaur ‘Naseem , Adv.

M. T.V.George, Adv.

UPON hearing counsel the Court nmade the foll ow ng



ORDER

Li st the appeals on 30th May, 2006.

(N.  Annapur na) (Vijay Aggarwal)

Court Master Court Master



